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(General Information re'l.at.mg to legislative
and other matters)

Monday, June 15th, 1998/25th Jyaistha 1920 (Saka)

NO. 405

Visit of Scheduled Tribes Welfare Camnittee of Maharashtra
Legislature to Delhi Vidhan Sabha on 12.6.1998.

An eight-Member Scheduled Tribes Welfare Cctmu.ttee of Maharashtra
Legislature alongw:i.th their officials visited the Delhi . Vldham -Sabha
on 12.6.98 and called on the Hon'ble Speaker, Delhi Legislative Asserrbly.

The Chairman of the Maharashtra Committee apprised the Hon'ble
Speaker, Delhi Vidhan Sabha about the functions and activities of their
Cdrmittee. They also informed the Hon'ble Speaker that they have
separate House Committees to look after the welfare aspects of the
Scheduled Castes, Sc_:heduled. Tribes and other Backward Classes. Hon'ble
Speaker presented to the Comittee a copy of the Delhi Assembly Rules.
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